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SI-. Clearanee Sebemes m Delhi 

55'711:Sbri Eswara Reddy: wni 'the 
Minister of Works, HOIIlIa&' aInIlhlPPly 
be pleased to state: 

(a) whether Government have re-
viewed the progress of the Slum Clear 
aaee S-:hemes in Delhi; 

I b) .if so, the resul's thereof;. 

(c) what is the total amount so far 
spent by the Centre in this respect; 

(d) whether Government propose t'J 
rcvisn • ',e schemes; and 

(e) ·jf,so, the details thereof? 

The Depuly Minister in the Minis-
try of Works, Dousing aDd Supply 
(Shri Iqbal Singh): (a) to (c). The 
progress of the schp:rlt' is being 
watched through the periodical pro-
gress reporh received from the Delhi 
Administration. So far 1l,321t houses 
have been sanctioned for construction, 
out of which 6683 houses have been 
completed and 3872 are under n~

truction. In addition, improvements 
have been carried out in a large nUlll-
bel' of katras and bastees. A sum of 
Rs. 714.73 lakhs has been spent upto 
1 966-i'I , for the implementation of U,".: 
Scheme. 

(d) There is no such proposal at 

present. 

(e) e~ not arise. 
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Writing oft' of Tax ArreaJ'li of Shrl 
Ram Rattan Gupta 

5581. Shrl Baburao Patel: Will the 
Minisier of Finance be pleased to 
state: 

(a) the reasons why Government 
had written off tax arrears of Rs. 30.41 
Jakhs in the case of Shri Ram Rattan 
Gupta; and 

I b) wha' material facts had heen 
concealed by this assessee which de· 
ceived the Income-tax Department 
completely and persuaded it to recom· 
mend the write-oft? . 

The Deputy 'PrIme MlDister .. d 
Minister of FiDance (Shrt MorarJi 
Desai): (·a) on the basis of list of 
assets furnished by the assessee whieh. 
showed that their value was far lesJ 
than tax due, a se'Uement was mad-t! 
to the' effed that 9 suin of Rs. 30.41 
a ~ wouJc;l.be written' 011, if ·they 
paid a sum of Rs. 22.J,akhs. which the,v 
~d .. . 




